285 SRAVANA 29, 1903 (SAKA)

12.23 hrs,
MATTERS UNDER RULE 377

(i) NEED FOR NATIONALISATION OF NA-
TIONAL RUBBER MANUFACTURERs LTD.
AND INCHECK TyrRes Li1n., CALcUuTTA

SHRI SOMNATH CHATTERJEE
(Jadavpur): Under rule 377 I wish to
draw the attention of the Government
to the following matter of wurgent
public importance.

[Mgr. DEPUTY-SPEAKER in the Chair]

On the demands of the workers, the
Government of Indig took over tne
management of  National Rubber
Manufacturers Ltd. (NRM) and In-
check Tyres Ltd. in Calcutta in 1977-
78 ang enirusteq the management of
the units to the Industrial Reconstruc-
tion Corporation of India Ltd. (IRCI).
But the management by IRCI hag left
much tp be desired and because of
their inefficient managemeni, the ex-
isting production capacities of the units
remain grossly under-utilised. NRM
with its existing production capacity
can manufacture 25,000 cycle tyres per
day. But the present management is
producing only 5000 cycle tyres per
day and often even less than that.
The production capacities of all the
departments of NRM are under-utilis-
ed. If the production level of 1968 is
maintained in NRM, the value of the
yearly production at current prices
will be Rs. 30 crores and the require-
ment of raw materials will be to the
tune of Rs, 19.50 crores. But the
management has procured and supplied
raw materials worth Rs. 4.12 crores in
1980-8] ang the value of the finished
products was Rs. 5.95 crores,

The production in Incheck Tyres is
also maintained at a very low level for
inadequate supply of raw materials.
Under proper management NRM and
Incheck Tyres Ltd, can jointly produce
goods worth Rs. 100 crores with the
existing machinery. The IRCI man-
agement has seriously complicated the
matter because of their incapacity and
inability to utilise the present capacity
and as a result, the units are not made
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viable, The National Rubber and In-
check Tyres Workmen Coordination
Committee have urged the Union Gov-
ernment to direct immediate nation-
alisation of the two Units and com-
pletely change and overhaul the exist-
ing management so that the units can
run efficiently by full utilisation of the
existing production capacity. The
workmen have assured that if the pro-
duction capacilies of the two units are
utilised, the units will become viable
and will earn substantial profit and
workmen have assured full coopera-
tion for reaching the target. There
are 5000 workers and staff employed
in the two units and their future now
hangs in balance. Necessary technical
surveys have alreudy been conducted
by the Government of India and it is
essential that ihe Government should
take immediate steps to meet the
demands of the workers for the better-
ment of the two units. I request the
Minister for Industry 1{o take imme-
diate and necessary action in the
matter.

(ii) PAYMENT Or ENHANCED PRICE FOR
SUGARCANE TO FARMERS BY PRIVATE
SUGAR FACTORICS IN UTTAR PRADESH
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(iii) PROBLEMS OF BONDEp LABOUR AND

UNTOUCHABILITY IN PALGHAT pi1s-
TRICT OF KERALA

SHRI V. 8. VIJAYARAGHAVAN
(Palghat): Even after 34 years of
Incdependence the two evils of un-
touchability and bonded labour still
exist in many parts of the country.
Palghat district in Kerala is one such
place where these two evils exist today.

According to press reports, in the
border villages of Palghat such as
Vadakarappati, Eruthempetty, Kozhin-
jampara, Meenakshipuram, Valayar,
etc. a large number of people are still
working as bonded labourers. The
Government or any other agency has
not been able to do anything so far to
liberate these unfortunate people from
the yoke of cruel landlords, When th's
sordid story came to light, the land-
lords became angry and started hunt-
ing the bonded labourers., A corres-
pondent of a prominent Tamil daily
was mercilessly beaten by these land-
lords for publishing news about the
slave labour in Palghat.

Similarly untouchability is hbeing
praclised in Gopalapuram, Kozhinjam-
para and Serampi of Palghat district.
The Chakliyas are not allowed to enter
the portals of temples and are not
given teg in steel glasses.

It is worth mentioning that these
social evils hag almost disappeared
from these areas during the emergency
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but it is an irony that these evils have
again raised their ugly heads when
the present Government in Kerala is
in power. The officials also do not
take proper action in the matter,

Therefore, I strongly urge upon the
Government to look into this matter
and take immediate measures to
liberate these bonded labourers and
remove untouchability from these vil-
lages of Palghat.

(iv) NEED FOR PROPER MAINTENANCE OF
TRIVANDRUM—EKANYAKUMARI Na-
TIONAL HIGHWAY

SHRI N. DENNIS (Nagercoil): The
Trivandrum-Kanyakumar; National
Highway is deplorably in a very bad
condition for a long time without
maintenance. This road, which earned
high reputation and praise with the
highest distinction as the Ilongest
cement road in India, is now curs
with full of pits and cracks. T.
passenger and vehicular traffic has
become so difficult in this busiest road,
the terminus of which is the southern-
most part of our land Kanyakumari.
The vehicles take a long time to cover
a short distance. So, the passengers,
tourists and pilgrims face 3 lot of diffi-
culties, Traffic accidents have become
quite frequent. The Tamil Nadu part
of the road is worse than the Kerala
part of the road. So, Government
may be pleased to take immediate
steps for the speedy execution of this
southern most highway from Trivan=
drum to Kanyakumari.

(v) NEED FOR A PERMANENT SOLUTION

OF THE FLOOD PROBLEM
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